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CENTRAL ADMINISTRATIVE TRIBUNAL
principal bench

^  OA.No.1159 of 1997

Ne\A Delhi , this 26th day of September, 1997

JOSE P . VERONESE , V I CE CHAIRMANf J1
HON BLE MR K. MUTHUKUMAR,MEMBER(A)

■  . ■ APPLI CANT

Mahesh Chander RoI I No.5
S/o Shri Chandgi Ram
R/o Chhuggi No.22, Kishore Market
kIngsway camp
DELHI-9.

By Advocate: Shri Shankar Raju

versus

■  Un i on of I nd i a , '
Through i ts Secretary
Minstry of Home Affairs
North Block
NEW DELHI .

2. Deputy Commissioner of Pol icp
IV TH BN, D.A.P. ice
New PoI i ce Li nes
K i ngsway Camp

• • • respondents

By Advocate: Shri Ajesh Luthra.
proxy counsel for Mrs Jyotsna Kaushik.

ORDER (ORAL)

Dr Jose P. Verghese,VC(j)

The grievance of the appI icant in this
case is that the respondents have excluded giving
the offer of appointment to the appl icant by some
mistake, i q the course of select ion. it was
atated that during the selection and computation
Of marks awarded, certain changes have been
brought about in the mark l ist. According to the
appl icant , he gathered from rel iable sources that
be bad obtained 20 marks in Trade Test and 20
marks in oral interview.
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2. We have perused the record and we f,nd
the appMcant has obtained ,3 .arhs in Trade

Test and 25 marks for the in+
V  interview. Even

assuming the first nart ofpart of the content ion of the
appl icant ,s correct , the appl icant shouId have

another T „arhs and that wou,d have „ade a
total of 45 marks in the over al l grading (38

we have seen the.er,. Mat ot theSoheduied
Caste category and thdre are» a r.

uiere are 4 persons who have
obtained above 45 marks ino marks m the meri t l ist. That
being so, and on the basis of the statement by the
respondents that there were on,. 3 posts reserved
forSoheduied Caste, even assuming that the
-htention and epprehens i on o t the app , , cant ie
correct, sti l l he stood no chance of getting
promot i on.

,sdis.,ssed as
devoid Of any „eri t. No order as to costs, " ■

(K. muVhukumar) Ik
MEMBER(A) JOSE p. VERGHESE)

VICE CHAIRMAN(J)


